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THE MINISTER OF STATE IN THE " 
MINISTRY OF HOME AFFAIRS (SHRI· 
VIDYA CHARAN SHUKLA): Sir, the 
State Government of West Bengal have 
reported that Nax1lbari KriS2k Sangram 
Sabayak Committee organised a meeting 
on the afternoon of November 11, 1967, 
at Monument Maidan. A large dais was 
Specially erected on the occasion which 
was bedecked with the portraits of Mao-
Tse-Tung, Lenin, (Some hon. Members: 
Shame, Shamel) Stalin, Ho-Chi-Minh 
and Jangal Santhal. Many pro-Chinese 
slogans were raised at the meeting, 
for example, Red Salute to Mao-Tse-Tung, 
'The Call of Mao-Tsc-Tung: Down with 
rerisionism'. Earlier, several processions 
from different places in Calcutta had conver-
ged at the Maidan meeting. On their 
way, the processionists had shouted Pro-
Chinese slogans like 'Mao's dictum ha 
stirred the world. 'The speakers at the meeting 
elltolled the Chinese way of nvolution . 

The Government of Keral. have no in-
formation about any Pro-Chinese slogans 
having been shouted anywhere in the State 
recently. They have rdded that some 
posters containing what pUrPorted to be 
the preachings of Mao were seen in Tri-
vandrum on the 20th Nov,mber. They are, 
howtver, making further enquiries. 

·.Not recorded. 
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Mr. Speaker: Nothing will be relX'rded. 
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SHRI M. L. SONDHI (New Delhi): It is 
such an important matter that I &elk your 
indulgence to impress upon the Ministerial 
Benches to pay some attention to this 
problem, because apart from Kerala and 
Bengal it also exists in Bihar, and we have 
evidence of Ranchi. There is political 
warfare against India, and in fact, it is 
not only that but territorialcalims have been 
advanced against us and against our friends 
the Soviet Union, and efforts have been 
made to rouse anti Soviet feelings here. 

With your permission, I would quote 
from the pravda of March 19th which reads 
thus: 

"Chinese slanderous propaganda is 
becoming increasingly larded with aU 
possible anti Soviet outbursts and 
provocations.", 

And We must understand the background 
for this. This proceeds from the failure of 
the 'Great Leap Forward'; it proceeds from 
the failure of the people's communes; 
it proceeds from a certain revolutionary 
adventurism. . 

Is the Home Ministry prepared to make 
an intellectual study of this so as to pro-
duce a White Paper or a Red Book or a 
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BlucBoak-1 do not know what term they 
uae--on this matterl This is a serious matter., 
and J claim that I speak with the interests 
of the country at heart, and therefore, I 
should be beard. 

The political and ideological aspect should 
DIlt be ignored. An ideolOgy is fostered or 
supposed to be advocated on behalf of the 
working classes; in fact, it is an ideology of 
the petit bou'Keoisie: it is not that of the 
working classes by any substantial standards 
of assessment. Therefore, I would ask this 
question of the Home Ministry, namely 
whether we can exPeCt from them this 
much that they will educate the Indian 
workers that what is taking place iIi Shan-
ghai is the resistance of the workers against 
military and para-military formations of 
the Maoists, and in spite of the materialstic 
interPretation of history, what we are really 
baving is a compulsive interpretation of 
history by the Chinese. Therefore what 
we demand is a specific action hy Govern-
ment. We are tired of hearing every time 
that they are taking action and taking action. 
"Why is Shri Y. B. Chavan not present here 
today? 

SHRI YIDHA CHARAN SHUKLA: 
"Sbri M. L. Sondhi has made a good sugges-
tion, and we shall definitely examine it. 

SHRI NATH PAl (Rajapur): I am sorry 
tbat Shri A. K. Sen whose name appears 
along with ours is not present here. This 
would have been his maiden effort as an 
ordinary member, but he call of the Supreme 
'Court has proved stronger than duty in 
Parliament obviously. Sir, this is a free 
country and dissemination of thoughts will 
be always allowed, even Mao's tboughts 
aDd anybody else's. We cannot pay 
a compliment to Cbina by putting a ban 
on the discussion of thoughts. India will 
remain a free country, and we sbould not be 
afraid of any thougbts. 

SHRI KANWAR LAL GUPTA: But 
they are preaching violence. 

SHRI NATH PAl : J know what I am 
saying. What is bappening in Trivandrum 
and Calcutta is totally different. Had the 
activity of any party or any group or any 
individual been limited to a discussion of 
thoughts, those of us who are opposed to 
this would have been called upon to combat 

those thoughts with the power of thoughts. 
But what these posters are doing is nothing 
short of treason. What they are caning 
upon the people of India to do is this. 
What these posters in Trivandrum are doing 
is this. My hon. firiend Shri P. Rama-
murti whom normally I am inclined to 
believe so far as his facts are coocemed. 
though not his philosophy, assures me 
that these reports about Trivaodrum are 
false. 

SHRI P. RAMAMURTI (Madurai) I 
said so before, not now. 

SHRI NATH PAl: He says that be bad 
said so before and no now. I wish to assure 
him tbat I bave seen a reproduction of ODe 
of tbe posters in Trivandrum in one of the 
national dailies, namely the lrulian Exprl!ss 
which reproduces today one of the posters 
in Trivandrum. 

While you may" accidentally get the All 
India Radi<>-I say 'accidentaI1y' because 
even in Dellii it is really an effort to get 
Dellii Station-Radio Peking is all the time 
sneaking in and there you hear such ravings 
of a senile mind that 'one farmer got a 
bumper crop of lemons because in that 
field he was singing the songs of Mao Tse 
Tung's thoughts'. Normally we can dis-
miss such things ....... _ 

MR. SPEAKER: It is very interesting, 
but what is the question. 

SHRI NATH PAl: Normally we may 
dismiss such ravings of senility. But to 
call on the people of Bengal and Kerala 
to follow in the footsteps of Mao Tse.. 
Tung is a call for treason. The Minister 
cannot say tbat 'we are awaiting reports'. 
The powers that the Government of India 
have to nip in the bud treasonable 
and anti-India activities are very clear. 
Article lS5 read with article 3SS read with 
article 358 give the powers. May I know 
wbether Government are going to use these 
powers when calls are made undermining 
the loyalty of our people? 

SHRI VIDYA ClJARAN SHUKLA: I 
bave already said that as far as the incidents 
in Calcutta are concerned, we immediately 
referred this matter to the Ministry of Law 
to get their opinion as to wbether we could 
take action under existing laws. They 
bave advised that no action is ~ble 
under existing laws. 
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SHRI D. C. SHARMA (Ourdaspur): 
Case down the Law Ministry. 

SHRIVIDYACHARANSHUKLA: As 
far as the incident in Kerala is concerned, 
we have received the report of the Kerala 
OoYemment and are examining it. If it Is 
possible to take any action, we wiD defi. 
nitely take it (lnetrruptlons) • 

MR. SPEAKER: No, no. If one side 
starts it, the other side will also follow suit. 
Shri Shoo Narain does not have the sole 
privilege of doing it. If he starts, Shrl 
Kachwai is bound to start it and I will be 
helpless. Therefore, I would make this 
appeal to all: Please maintain some homour 
and let us proceed without interrupti~DS 
of this type. 

SHRI VlDYA CHARAN SHUKLA: I 
do definitely agree with the hon. Member 
that it is a very serious matter. We do 
regard it as a serious matter. 

SHRINATHPAI: On a point of order .... 

SHRI BALRAJ MADHOK (South 
Delhi): The hon. Minister has just now said 
that existing laws are not enough to deal 
with this situation. Any number of times a 
suggestion has been made that in the interests 
of the country a law of treason should be 
put on the statute book. Are Government 
prepared to do it now 1 

MR. SPEAKER: No answerneed 
be given. 

SHRI NATH PAl: The hon. Minister 
has just now said that the Government 
of In<fia agree with our apprehensions and 
fears bot he says that Government have 
no powers. May I remind him what powers 
they have under the Proclamation of emer-
gency 1 They must know because he denies 
the existence of the powers. 

MR. SPEAKER: No. He n-t not ela-
borate that. 

SHRI NATH PAl: No, he says that he 
has no powers. I want to tell him that 
Government have powers. The other day 
his senior colleague chided me though he 
said that he is not a constitutionalist. One 
n-t not be a constitutionalist to under-
stand these things. May I humbly submit 
that a little workable knowledge of tIM! 

Constitution is useful even in a Home 
Minister. Article 355 

"It shall be the duty of the Union to 
protect every State against external 
aggression and internal disturbance ••. " 

If this is not internal disturbance, what is 
it 1 The duties and the powers are very 
c1early laid down. Whether they will be 
~Ie to use the powers is my question. 

MR. SPEAKER : We can discuss it some 
other time. Papers to be laid on the 
Table. 

SHRI NAlH PAl: No. 
MR. SPEAKER: He has already said 

that the matter was referred to the Law 
Ministry and they have expRISCd certain 
opinion. we cannot expect him now to 
come and say 'I will accept your position'. 
They will consider it. Perhaps the eeoior 
Minister will also consider it and at that time 
the bon. Member's point of view will alao 
be placed before them. But at this moment, 
he cannot say that he entirely accepts 
what the hon. Member is saying. 

SHRI HEM BARUA (Mangaldai): To 
say that there is no law against treason i& 
itaelf treasonable. 

11.3S11n. 
PAPERS LAID ON lHE TABLE 

ANNuAL REPoRT OF 11fI! SAMBHAR SALTS 
lDoIITID, JAIPUR, AND GOVERNMENT REvaw 

THEREON nco 
TIlE DEPUTY MINISTER IN TIlE 

MINlSTRYOFINDUSTRIALDEVELOP-
MENT AND COMPANY AFFAIRS 
(SHRI BHANU PRAKASH SINGH): 
On behalf of Shri Fakhruddin Ali 
Ahmed I bell to lay on the Table-

(l) (I) A copy of the Annual Report or 
the Sambhar Salts Ltd., laipur. 
for the Year 1965-66 along-
with the Audited Accounts 
and the comments of the Com-
ptroller and Auditor GeDCtal 
thereon, under sub-section(l) 
of section 619 A of the Com-
panies Act, 1956. 

(il) Review by the Government on 
the working of the above 
company. 

(placed In LihrarJl, see No. LT._ 
1703/67]. 


